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 which  has  now  come  down  to  12.20
 lakh  tonnes  only,  annually.  because
 of  the  negligence  of  MMTC  and  less
 number  #of  ships  calling  at  Paradip
 to  export  ore.  The  Centra]  Govern-
 ment  should  take  immediate  steps
 to  clear  this  backlog  of  31  million

 tonnes  at  the  Port  and  should  ensure
 regular  export  of  40  lakh  tonnes  of
 iron-ore  annually,  so  that  thousands
 of  Adivasi  workers  who  earn  their
 livelihood  by  working  in  the  mines
 get  regular  work  and  the  economy  of
 the  State  is  not  shattered.

 (v}  NEED  TO  PROVIDE  ADEQUATE  FACI-
 LITIES  TO  WEAKER  SECTIONS  OF
 THE  SOCIETY  BY  THE  BANKS.

 या.  देश  न्य  भागों  में  द्वारा

 दी.  जा.  रही.  सुविधाओं  की.  ओर
 आकर्षित

 करना  चाहता  हूं  ।  श्री मन,

 ई  कार

 To,  एन०  आर०  ई०  पी०  या  अन्य

 कार्यक्रमों.  के  भ्रंतर्गत  माननीय  प्रधान

 मंत्री  श्रीमती  इंदिरा  गांधी  के  नेतृत्व  में

 जो  भी  सुविधाएं दी.  जा  रही  हैं,  उस
 से

 काफी.  लोग.  लाभान्वित  हो  रहे  हैं

 और  होने  वाले  भी  हैं  ।  लेकिन खेद

 के  साथ  यह  कहना  पड़  रहा  है  कि  प्राचीन

 क्षेत्रों  में  बैंक  उन  गरीबों  को  दी  जा  रही

 सुविधाओं में  लगातार  बाधक बन  रहे
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 को  सुधारने  के  लिए  काम  करेंगे  ।  किन्तु

 ऐसा  नहीं हो  रहा.  है
 ।

 फलस्वरूप  हमारी

 सरकार  की  जो.  समाजवादी  va  प्रगतिशील

 नीति  है  उसे  सही  ढंग  से  उन  ग्रामीण

 भ्रंचलों  में  नहीं  पहुंचाया  जा  रहा  है।.

 अत  वित्त  मंत्री  महोदय  से  सादर

 अनुरोध  है  कि  वे  सभी  राष्ट्रीयकृत बैंकों

 से  कहें  कि  वे  बैंक  हमारी  प्रगतिशील  नीति

 को  सफल  बनाने  के  लिए  कम  से  कम

 समय  में  उन  यरीबों  को  ऋण  या  अनुदान ~
 की  रकम दें  ।

 (vi)  RECONSDERATION  BY  GOVERN-
 MENT  OF  THE  PROPOSED  TOUR  OF
 INDIAN  CRICKET  TEAM  TO
 BRITAIN.

 SHRI  EDUARDO  FALEIRO  (Mormu-

 gao):  The  recent  decision  by  some  of
 Britain’s  leading  cricketeers  to  offer
 their  services  to  South  Africa  in  ex-

 change  for  substantial  payment  raises

 the  question  whether  the  Indian  cric-
 ket  team  should  go  ahead  with  their

 proposed  our  of  Britain  this  summer
 or  call  it  off.  The  issue  cannot  be

 evaded  by  the  Board  of  Control.  Many

 professionals  who  do  not  deserve  to  be

 called  sportsmen  have  been  regularly

 coaching  South  African  players  and

 taking  part  in  league  matches,  To  such
 people,  money  is  more  important  than

 holding  allofit  the  banner  of  human

 right  or  UN  resolutions  on  the  subject.

 The  news  about  the  tour  of  British  cri-

 keteers  to  South  Africa  has  been  acc-

 ompanied  py  another  item  about  a  Re-

 gister  drawn  up  by  the  UN’s  Special
 Committee  against  Apartheid  which

 reveals  that  more  than  360  sportsmen
 from  29  countries  have  taken  part  in
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 exchange  with  South  Afr.ca  between

 April  and  December,  1981,  and  out  of

 this  number,  more  than  100.0  countries

 are  from  Britain  and  over  ‘80  from  the

 United  States,  which  have  been  descri-

 bed  in  that  Register  as  the  main  colla-

 borators  of  apartheid.’  India  can  have

 no  deal  with  any  country  that  ignores
 the  suppression  of  basic  human  rights.
 Much  less  so  in  the  case  of  South  Afri-

 ca  where  people  of  Indian  descent  still

 suffer  may  indignities.

 I,  therefore,  urge  the  Government  of

 India  and  the  sports  organisations  in

 this  country  to  black-list  all  those  invo-

 lved  in  collaboration  exchanges

 with  South  Africa  and  to  recon-

 sider  its  decision  to  send  a

 cricket  team  to  Britain  in  case  any  of

 the  players  now  touring  South  Africa

 is  to  play  in  the  British  team.

 (vii)  APPOINTMENT  OF  ८  PROBE  COM-
 MITTEE  TO  LOOK  INTO  THE  WORK-

 ING  oF  ALL  INDIA  INSTITUTE  OF

 MEDICAL  SCIENCES,  PARTICULARLY
 THE  CARDIOLIGY  DEPARTMENT.

 श्री  रामविलास पासवान  (हाजीपुर)  :
 उपाध्यक्ष  महोदय,  में  सदन  का  ध्यान

 अत्यन्त  ही  लोक  महत्व  के  विषय  की  भोर

 mala करना  चाहता  हू.  |

 अखिल  भारतीय  श्रायुविज्ञान संस्थान  ।  पाल
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 एक  दूसरे  प्रोफेसर  दौर  सर्जन  को  मिरगी

 की  बीमारी  है  ।  कई  बार  भ्रापरेशन  के

 दिया  जाता  है  या  आ्रपगशन  की  तिथि

 उनसे  काफी  मात्रा  में  खून  भी  ले  लिया

 जाता है,  आपरेशन  की  तिथि  भी  निश्चित

 कर  दी  जाती  है,  लेकिन  उसके  वाद  भी

 मोकामा  के  श्री  नाथी  पासवान,  पित  श्री

 वह  हृदय  रोग  का  रोगी  था  ।

 मेंने  उसे  अखिल  भारतीय  झा यु विज्ञान

 संस्थान,  नई  दिल्ली  भेज  दिया  ।  वह  एक

 25  साल  का  गरीब  हरिजन  नौजवान  था  ।

 उस  से  18  हजार  रुपये  श्रापरेशन  हेतु  जमा

 करवा  लिए  गए  ।  कई  बार  उस  के  आपरेशन

 की  तिथि  निश्चित  की  गई  ।  उस  से  पर्याप्त

 मात्रा  में  खून  भी  ले  लिया  गया  ।  पुनः  15


